CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD BENCH

ALLAHABAD .

Allzhabad this the QL day of 1996,

Hontble Mr. Justice B.C. Saksena, Vice~Chairman
Hon'ble Mr, s, Das Gupta, Administrative Member.

1 Original Application no. 260 of 1992.

Shiv Narayan Pateriya, S/o Shri R.R. Pateriya, R/o Gan~
dhi Nagar, Nai Basti, near Ploice Chowki, Lalitpur.

ses Applicant.

Versus

i. Union of India through General Manager, Central
Railway, Bombay, VT.

ii. Chairman, Rallway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,
Bombay,

iii. Divisional Railway Manager, Central Railway, Jhansi,

s e Responden'ts
Alongwith

o Origingl Application no, 261 of 1992.

Ghanshyam Dass Chaurasiya, S/o Shri H. Chaurasiya,
R/o 9, Ganesh Bazar, Jhansi.

+e+. Applicant.

Versus
i. Union of Indis through General Manager, Central
Railway, BombayyT.

ii. Chairman, Railway Service Commission {Known as
Railway Recruitment Board now}, Bombay Central,
Bombay.

+»+ Respondents.
2. Original Application no., 262 of 1992,

Ramashankar Triosthi, s/o sri i.L. Tripathi, R/o 4,
Sujekhan Knirki, Jhansi.
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ji. Chairman, Railway service Commission (now known
as Railway Recruitment Board), Bombay Cenatral,
Bombay .

iii. Divisional Railway Manager, Central Railway,
Jhansi.

... Respondents.
%. Original Application no. 263 of 199z.

Ram Kumar Mamdeo, S/o Sri sitaram Namdeo, R/o 474 near
Bihari ji ka Mandir, Babina Cantt, District Jahnsi. '

e Applicant.

Versus

i, Union of India through General Manager, Central
Railway, Bombay VI

ji. Chairman, Railway Service COmmissiOn'(nOW known
as Railway Recruitment Board), Bombay Central,
Bombay.

... Respondents.

&. Original Application no. 264 of 1992.

Ralesh Kumar Srivastava, $/o Sri V.P. srivastava, R/o
Behind Normel School, Gooler Naka, Banda.

... Applicant.
.

i. Union of Ipdia, through General Manager, Central
Railway, Bombay VI.

ii. Cnairran, Rallway gervice Comm§ssion (now known
45 nciiwsy Recruitment Bcard), ©ombsy Central,

Ly syt e
Bomoay Vie

iii. Divisional hal_.way Manager, Central Railway, Jhansi.

P RESpﬁndentS-

E. vTiosinesd AorLlicetion no. 265 cf 1992.

b, 51é;¢“ugx%a151, D[o Shri V.G. ¥Waihankar, nfo 49
Yovsirocn o s Iorlva, Jhansl.

Versuas
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Railway, Bombay VI,
Chairman, Railwa! Service Commission (now known
as Railway Reécruitment Board), Bombay Central,
Bombay.

*ew Respondents.

Original Application no. 266 of 1992,

o

Dilip Kymar Agarwal, S/o shri N.C. Agarwal, R/o 45,

~~ e & . m - - -
’uhabw.Lydlla. Jhigild

i
ii.

113,

8

q.

ee. Applicant.
Versis

{

Union of India through General Manager, Central
Railway, Bombay VT.

Chairman, Railway Service Commission (now known as
Rallway Recruitment Board), Bombay Central, Bombay.

Divisional Railway Manager, Central Railﬁay Jhansi.

... Respondents.
CA.24L°T oF 1992

Avdhesh K mar Vaidh, S/o Shri U.S. Vaidh, R/o 131
Devri Mchalla, Ranipur, District, Jhansi.

++s Applicant.

Versus

Union of India through General Manager, Central
Railway, Bombay VT.
Chairman, Railway Service Commission {now known
as Railway Recruitment Board), Bombay Central,
Bombay.

soe Responden'tS-

Orizdnal Applicatiorna. 268 of 1992,

Satya Prakash Dubey, S/o Sri B.P. Dubky, C/o Bunde lk hand
Medical Stores, Nariya Bazar, Jhansi.

ii.

ee« Applicant,.
Versus

Union cf India through General Manager, Central
Reilwey, Borbhav VT,
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10+ Original App lication no. 269 of 1992

sripal Singh, s/o shri Rajjan singh, R/o Post and Village
Chirhul, Distt. Etawah (U.P.).

..+ Applicant.

versus

ie unjon of India through General Manager Central
Raulway, Bombay vT.

ji., Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay ntral,
Bombay.

jii. Divisional Railway Manager, Centra)! Railway, Jhansi.

... Respondents,
. Original Application no. 270 of 1992,

Rajesh Kumar srivastava, s/o shri I.D. srivastava, R/o
86 Chandra Shekhar Azad, Ganesh Bazar, Jhassi.

se e AppliCant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI

ji. Chairmen, Raillway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Raiiway,
Jhansi.

... Respondents.

19. Origingal App lication no. 271 of 1992.

prakash Lodhi, S/o Shri Brish Bhan Lodhi, R/o Gram and
posi Bhamboisir, Tehsil Talbehat, Distt. Jhansi.

... Applicant.

Versus

i, Urden of indis trrounth sereral Managerl, Central
o Ji FRENK: R St N

1. Chasroaon Failwey Servioe Commissiom {Now xnowh
s Railway Recruitoert coard}, FEombay Cential,
Ragbay
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jii. Divisional Railway Manager, Central Rallway,
Jhansi.
... Respondents.
12. Original Application no. 272 of 1992.
Jai Prakash Mishra, s/o Shri Madan Mohan Lal Mishra, R/o
51, Daragadh, Jhanel.
... Applticant.
P
Versus
i. Union of India through General Manager, Central

Railway, Bombay VI.

ji. Chairman, Railway service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

$ji. Divisional Railway Manager, Central Railway,
Jhansi.

et Respomdents.

1&. Ori~inal Application no. 273 of 1992.

Sayyed Aizaj Mohammad, s/o shri S.I. Mohammad, R/0
682/6, Tondon Compund, Civil Lines, Jnansi.

... Applicent.
Versus

i, Union »f India through General Manager, Central
Railway, Bombay VT.

* - . . : . s
ji., Chalrman, Railway Service Comnission,( now known

as Railway Recruitment Board), Bombay Central,
Bombay.

513, rpivisional Rallway Manager, Ceniral Railway,
:‘ rlJnSj. .

... Respondents.

1£ Oricinal Application no- n74 of 1992.

Becpak Babu Rawat, S/0 shri R.N. Rawat, R/0 83 Chhatra-
calpura, Lalitpur (UaPa)

.. Aoplicsnt.
YVersus

AN Jnron ot inola tnouan aerfirr al WaaadE IS I
hailway, Bombay VI.
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ii. Chairmen, Rallway Service Commission { now known
as Railway Recruitment Board), Bombay Central,

Bombay.
iii. Divisional Railway Manager, Central Railway,
Jhansi.
'Yy RQSpondénts.
iGs Originsl Applicstion no. 278§ of 1992.

Santosh Kumar Sharma, S/o Shri B. Sharma, R/o 155/20,
Subhash Pura, Lalitpur (U.P.)

... Applicant. ®

Versus

i. Union of India through General Manager, Central
. Ragilway, Bombay VT.

ii. Chairmen, Railway Service Commission (‘now known
as Railway Recuritment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Raiway,
Jhansi.

««+ Respondents§

1%, Criginal Application no. 276 of 1992,
Mshesh Chsndra Sharma, 5/0 Shri R.D. Sharma, R/o 241
suteide Datie Gete, Behind Home Guard Training Center, .
Jhami io
res Applican‘t.
Versus

ie Jnion of India through General ¥gnager, Central »
Railway, Bombay VI.

ii. Chsirmen, Railway Recruitment Board (Priviously
krovwrn és Railway Service Commissicon), Bombay
Centrel, Bombay.

..« Respondenrts.

1%, Original Application no. 277 of 1992.

-
in

%.8. Urdhevaya. S/0 Sri H.S. Updhayaya, B/o Railway Qr.
ro. G=Flock, Agra Cantt.

LI Applican-tl

\Ersus
e - "¢ Ipdia through Gerer -1 lignager, Cevtrol
\ 7/ -
o a ¢
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Railway , Bombay VvI.
ji. Chalrman Railway Service Commission {now known
as Rallway Recruitment Board) , Bombay .Ceptral,
Bombay.
. §ij. Divisional Railway Manager, GCentral Railway,
-7 JhanSio
... Respondents.
19 . Original App lication no. 278 of 1992.
' om prakash Rai, S/o shri P.P. Ral, R/o (C/0) Bhatriya
Lodge, Manicl.rChowk, Jhansi.
s e Applicant-
Versus
i. Union of India through General Manager, Central
Railway, Bombay VT. ‘
ji. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), bombay Central,
Bombay. .
jii. Divisional Railway Manager, Central Railway,
Jhansi.
ses Re SpOndE nts.
10. Original Application PO. 279 of 1992.
Ajai Kumar Upadhayaya, s/o sri B.L. Updhayaya, R/o 182/1
Bar ubhonde ta, Jhansi. '
... Applicant.
< Versus

i. uni-n of India through General Manager, Central
Railway, Bombay VI

ji, Criairman 1gilway Service ra--isgion { NOW Known
as RalWway Recruitment Board), Bombay Central
Bombay.

3ii., Diviskonal Ralilway ManagerT, Central Rallway,
Jnansi.

- Regpondents.

4. Criginal Application no. 250 of 1992.

/o
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i. Union of India through General Manager, Central
Railway, Bombay VT. _

ii. Chairman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii, Divisional Railway Manager, Central Railway,
’ Jhansi, )

«+« Respondents.

21. Original Application no. 281 of 1992.

Mahendra Kumar Tripathi, S/o shri B.D. Tripathi, R/o 4
305/2, Jhokan Bagh, Jhansi, ‘ ‘

«e«s Applicant,
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI,

ii, Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay, Central
BOmbay. .

iii. Divisional Railway Manager, Central Railway,
Jhansi,

R RespondEntS.

22. Original &pplication no. 424 of 1997,

Rajesh Chandra Tripathi, S/o shri A.S. Tripathi, R/o
Kaloo Kuywan, Tirwari Road, Banda.

LN Applicantl
Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission ( now known
as Rallway Recuritmeni Boarc), Sombay Central,
Bombay.

1ii. Divisional Railway Manager, Central Ra8ilway, Jhansi.

«o«« Respondents.

2&. Originsl Applicasticn no. 475 of 1992,
Rekesh Naror aw L.
Wasude o, har

- -~/ oy -
thi, 3/~ 3nri
3

y Thuinsi,

S. Awvasthi, R/o 76
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versus .

4.  union of India through General MgnageT, Central
; Railway, Bombay VI

i Ghairmﬁﬂ,;:'.faailwa! service Gommi
i ;88 Railway Recry tme )

<

i34, Divi,sign,,a_{lﬁ Rallway uanage:,ce, nt
Jhami . L - - . ;-.‘;y.;t:lv.‘ S *ij“ 5. . F v

e iyt ) £

24 Original Application no. 428 of 1992

Jamaluddin Khan, S/o Shri N.U. Khen, R/o Deen payal Nagar
C/o A.B.M. Building Materiai,ﬁﬁpndanpumag gipri Bazar,
JhanSio & R .

i. Union of India through General Manager',ﬂ Central
»_:* -Railway, Bombay VT, .

Id

ji., Chairman, Railway Recruitment Board ('Previohsly‘ )
-~ xnonw as Rablway Service Commission), Bombay
Central, Bombay.

iii. Divisional Rallway Manager, Central Railway,
Jhansi.

... Respondents.

2%,  Original Application no. 429 of 1992.

vinod KumaTl Awasthi, $/o shri R.R. Awasthi, R/ o Mohalla
Hatwara, P.O. Talbehat, Distt. Lalitpur {U.P.) .

... Applicant.
versus

i. Union of India through General ManageZ, Central
Railway, Bombay VvI.

j3. Chairman, Railway Service Commission { now known
as Railway Recpuitment Board), Bombay Central
Bombay. ‘

iii. Divisional Railway Manager, Central Railway,
JahnSio .

... Respondents.

G.Ci..ilo/_

b
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J¥. Originsl Application no. 916 of 1992 ‘

Madhukar Deo Pandey, s/o shri R. Pandey, R/o Post

E‘aldeo, Dlsttc Mathura (Ucp-) .

. e APpliCant.
Versus

ie Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Haiiway Reczuiiment Bourd {(Prriously
known as Railway Service Commission}, Bombay
Central, Bombay.

2ii, Divisional Railway Manager, Central Railway, »
Jhansi.

++s Respondents.

28. Original Application no. 318 of 1992.

Rajendra Kumar Srivatava, S/o Shri V.S. Srivastava, R/o

554/7, Chitra Gupt Bhawan, Adarsh Nagar, Sipri Bazsr,

Jhansi. |

sey Applicant.
Versus

i Union of India through General Manager, Central
Railway, Bombay VT.

ii, Chairman, Railway Recruitment Board, Bombay, Cen-
tral (previously known as Rallway Service
Commission}.

iii. Divisional Railway Manager, Central Railway,

Jhansi.
++» Respondents.
4

29. Original Application no. 920 cf 1992.

%a- Gopal Rai, S/o Shri B.L. Rai, R/o 26 Remlila Maidan,
zabineg, Distt. Jhansi.

ees  Applicant

Ve Bus

i. Union of India through Gen=r21 Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Boazd (Fraviously
“nowe as Rgilway Service Commissionj, Lonlay
Contral

e &Ii'r

e g e

Yeb eeeeedl/-
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jiji. Divisional Railway Manager, Central Railway,
Jhansi.

... Respondents.

26 Original Application no. 922 of 1992

pankaj Kumar Gupta, S/o shrl S.5. singhal, R/o Rly.
Qr. No. MB 178-4, Station Road, Agra Cantt.

[ ] mplicant.
versus

ie Uni-n of India through General Manager, Central
Railway, Bombay VT.

ji. Chairman, Railway Recruitment Board (previously

known as Railway Service Commission), Bambay
Central.

jii. Divisional Railway Manager, GCentral Railway,
Jhansi.

.. Respondents.

34, - Original Application no. 923 of 1992

rradeep Kumar, S/o Shri P. Narayan, R/o house no. 475
~oar Rihari Ji Ka Temple, Babina, Jhansi.

es. Applicant.
Versus

ie Union of India through General Menager, Central
Raiblway, Bombay VI.

ii. Chairman, Railwev Kecruitment Eoard ( previously
known as Railway S¢Ivaice commission), Dombay
Central.

1ii. Divisional Rallwasy Manager, CentTal Railway,
Jhansi.

LI RespondentS-

3% Original Ag-licstion no. 924 o 16892

Cafnuwala Knare, a o 5. et L v, T o mousé No.
sax/8, bairejei:, 2030, R ST
Aoz licant,
Vergore
i. Upion of India tnrounh Seneral Minadel, Central
Bailway, - 123y Ve

LIRS ) 0121-
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ji. Chairman, Railway Recruitment Board (Previously
known as Railway Service Commission), Bombay

Central.
iii. Divisional Railway Manager, Central Railway,
Jhansi.,
«+- Respondents.
2. Original application no. 1072 of 1272

Mohammad Israil, S/o Shri Mohd. Gani, R/oc ward No. 2,
rear Railway Station Harpalpur, Distt. Chhatarpur.

s e Applicant.
Versus

ie Union of India through Gereral Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

..+ Respondents.

3. Original Application no. 1073 of 1392.

Jagdish Prasad Tewari, $/o Shri Baij Nath Tiwari, K/o
Village Sunrahi, Post Tindwari, Distt. Bamda.

.es Applicant.
Versus

i Union of India through General Manager, Centiral
Railmay, Bombay VI.

ii., Chairman, Kajlway Recruitment Bogra reviously
known as'EaiiwayYService Commlss?on’ %%mbay
Central

iii. Divisional Railway Manager, Central Reilway,
Jhansi.

35, Original Application no. 1074 of 12757

fe)
£
I

agwat Swarup Sharma, 3fo Srri U.3. Snerts, o T T,
and Dwar, Gokul, Mathure. (U.F.)




T
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Vyersus

i. Union of India through General Manager, Central
Railway, Bombay VI.

$i. Chairman, Railway Recruitment Board (previously
known as Rallway gervice Gommission), Bombay

Central. 7
: 1ii., Divisional Railway Manager, Central Railway,
Jhansi. :
... Respondents.
. 36. Original Application no. 1075 of 1992.
Mohs s Aslam Khan, s/o shri Mohd. vusuf Khan, R/o 114,

Mewatipura, Jhansi.
... Applicant.
Versus

i. Union of Indla through General Manager, Central
Railway, Bombay Vi.

i, The Secretary, Railway Recruitment Board (previo-

usly known as Railway Service Commission), Bombay
Centralo

jiis Divisional Railway Manager, central Rail ay,
Jhansi.

ew e Responden'ts.

3f. Original App lication no. 1076 of 1992.

Bharet Bhushan, s/o shri Keshav Dgs, R/o Poonch, Moth,
Distt. Jhansi.

sase Applican‘t.

Vemus

i. Union of India through Genersl Manager, Central
Railway, Bombay VI.

ji. Chalrman, Railway Recruitment Board (previously
Kpown as Railway Service Commission), BOmbay

Ll g -
TNl 2

iji. Divisioral Railway ManageT, GCentral Railway,
. Jnelnisi.

..., Respondents.
33 Oriirel ALpp itication no. 1677 of 1992.

ssmok RuTor Veln.ee —d Lt ov.g, Vioma, R/o 193, pua-oni

..x F\.‘;F lic cjnt.
r \ s-oc.}-_a/"'
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Versus

i, Union of India through General Manager, Central
Railway, Bombay VI.

ii. Choirmen, Railway Recruitment Board (previously
known as Railway Service Commicsion), Bombay
Central,

~iii. Divisional Railuey'Manager,_Centrai Rai lway,
Jhans‘i .

::: Respondents.

3¢. Original Application no. 1078 of 1992

Shakil Ahmad Hasmi, S$/o Shri w.A, Hasmi, R/o Devganpura, 9
Post Fanwari, Distt. Hamirpur. (U.P.).

e Applicant.

Versus
i. Union of India through General Manager, Central
Railway, Bombay VT.
ii, Chairman, Railway Recruitment Board (previously
known as Rallway Service Commission), Bombay
Central,

iii. Divisional Railway Manager, Central Railay,
Jhansi.

e Respondenfs.

0. Original Applicatiorn nc. 1081 of 1992.

Vijay Kumar Dwivedi, $/o Shri C.S. Dwivedi, R/o Village
Tagkali (Hastam) P.O. Hastem, Via Khurhand Station,
Distt. BPnda.

e App lic ant

Versus
i. Unior of Indis through Seneral Manager, Central
Railway, EBombay VT.
ii. Cheirmen heilway Recruitment Eoard (previously
known as Railway Service Commission), SBombay
Certrsl.

iii, Divisicnal Railway Nanager, Central Railway, Jhansi.

.+« Respondents.

4.  COrigin:gl applicstios rmo, 1083 of 1992
Senfav b o Srive L owa, 200 50 f oy F-l.Sriastavae, R/0
16:', 1 - ha (3 _.; B I oo =

3
i

l < w
c.{ App ticant,
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versus
i. Union of India through General_Manager, Bombay VI
ii. Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.
jii. Divisional Railway Manager, Central Railway, Jhansi.

-~ eae RESPOI‘IdEDtS.

- L I SO I s
Ghe ULagdlias nypa....uut:'..cn ne

vinod Kumar R. Shrotiya, S/o shri Raja Ram, R/o M. Lal Ganj
Rampur, Jhansi.

e Appli‘:_.jlt.
Versus

i. Union of India through General Manager, Central
: Rai lway, Bombay VI.

ii. Chairman, Railway Service Commission{ now known as
Railway Becruitment Board), Bombay Central.

1ii., Divisional Railway Managefl, Central Railway, Jhansi.

ss e Respondents.

4% Original Applicaticr no. 614 of 1993.

Ajit Kumar Srivastava. s/a shri K.B.L. srivastava, R/©
902 Kalyani, D Civil Lines, Jnnao.

.o« Applicant.
Versus

i, Union of Ipdia through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

jii. Divizicrel Reilway Managerl, central Rsilway, Jhansi.

a8 . ReSpOnden‘tS-

4. Origiral Applicstion no. 1060 of 1963.

Anand Kumar Srarma, s/o shri B.S. Sharma, R/c {(C/o) shri
G.D. Mishra, Pretap Ganjpura, Jagdalpur, Distt. -Bastra.

.e. Applicant.

Versus

Pt

ie Deviom ~F India tarough Gereral Managel, DTV -




ile S/

Railway, Bombay VT.

ii., Chairman, Railway Recruitment Board, Bombay Central
Bombay.

iii. Divisional Railway Manager, Central Railway, Jhansi.

. RespODdEhts.

46, Original Application no. 1465 df 1993
Saniiv Kumar Tiwari, S/o shri R.N. Tiwari, R/o Gandhi Nagar -

Veonch, Dictrict Jalamn,
ess Applicant.
Versus >

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

iii., Divisional Railway Menager, Central Railway, Jhansi.

e ReSpOﬂdentS.

46. Original Application no. 20 of 1994

Arvind Srivastava, §/o awadh Behari lal Srivastava, R/o
307, C.P. Mission Compund, Jhansi.

.+ Applicant.
Versus

i. Union of India through Secretary, Railway Board,
Ministry of Railway, New Delhi.

ii. General Manager, Centrasl Railway, Bombay VT. ~

iii. Chairmsn, Railway Recruitment Board, Bombay Central .
Bombay.

+++ Respondents,

4¢. Original Applicetinn no. 70 of 1294

Promod Srivastava, S/o Shri S.S. Srivastava, R/o 157,
Chaturyana, Jhansi.

... Applicant,
Versus

i, Unicn of India through General Mangner, Central
f.ad lway, Bombay VI,

if, Chalrmran, Reilwss 2 cruvitrent Bosrd, Bombay Certr:l,

P P
y

,)Jn..ua,".
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534, Divisional Railway Manager, Central Railway, Jhansi.

se e Respondents.

4g. Original Application no. 402 of 1994

Lala Ram, S/o Shri Kashi Ram, R/0 487/3, Near Junior
High Schcol, Nai Basti Jhanei. - - -

ees Arplicant,
versus

& i. Union of India through Secretary Railway Board,
Ministry of Railway, New Delhi.

ii. General Manager, Central Railway, Bombay 28

jii. Chairman, Railway Recruitment Board, Bombay Central
Bombay.

e Responde nts .

49, Original Application no. 413 of 1994.

Mahendra Kumar Agnihotri, S/o Shri Bhogi Ram Agnihotri, R/o
422, Station Road, Lalitpur.

... Applicant.
Versus

i. Union of India through secetory, Railway Board, .
Ministry of Raiways, New Delhi.

ii. General Manager, Central Railway, Bombay VI,

iji. Chairman, Railway Recruitment Board, Bombay central,
Bombay.

... Respondents.

5P Original applics-tion no. 488 of 1994.

sunil Kume~ Bhatnacasr, /0 5nri K.B. Bhatnagar, R/o near
R.E, Coleny, Civil Lines, Lelitpur.
| ses Applicant
Gounsel for the applicant shri R.K. Nigam. ' R
Versus

i. Unior of India through Secretary, Railway Board,
Miristry of Heilways, New Delhi.

3i. General Maracer, Central Railway, Bombay VI,

L

- “airuitment Board, Bombay Centnsl,

[P

..» Respondents. '
Counsel £or the Fespondents Shri A.V. Srivastava. .

W o~
N YT s
i - PEE R 2R e
H ¥
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5} Original Application no. 141 of 1988

Kri, Indra Singh, .D/o Late Shri Chandan Singh, R/o 536,
Nanak Ganj, Sipri Ba zar, Jhansi,

' +ss Applicant.
Counsel for the applicant. ShriAlok Dava

Versus

» Lo ol P o~ £ -
doe Lie union S I..dia th“n ush th

Central Railway, Bombay VT.

!D
n

13
|

v]

ii. Rallway Serivce Commission, Bombay.

se e Respondents.

Counsel for the Respondents. Shri H.P. Qhakorvorty
shri VeK, Goel,

ORDE R (Reserved)

JUSTICE B,C, SAKSENA,V,C,

These 50 O,As invelve almest identical questions of
fact and law, They are, therefore being decided by a common
order:,
2. ﬁxe brief facts are that din t#® Employment Notice No,
2/80/81 was issued by the Railway Recruitment Board Bombay'.
This Board was previously known as Bailway Service Commissieni,
oavengst 2

In the said Employment Notice, (various non-thhincal categories,.
catogory No4 25 had been indicated for the post of Prohationary

Asstt, Station Masters:, The applicants state that thev had

applied in response of the said Employment Nciice for the said
post viz Category Noi, 25, They were called to appear at the

- written test held on 21,6.1981, They wera slcn chown as
succassful at the written test and were called to appear at

an interview kaxk held on 31,3.1982 at Bhopal or other
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they were asked to ettend the psychelegical test held in the

office of the Respondent No,2 at Churchgate, Bombay on 1205 .82t
The further case &f the npplicants:ithat thereafter a notice
was displayed at the notice board of the Respondent Noi2 ‘
1ndiciting that some investigatiens arc in process and after
completion of the investigatiens the results will be declared czl‘
and the appointment erders will be {ssued for which equal |
numbera of posts were being reserved, The applicantg stated

that R he made representation en on 11.11.88 which got ne
response;, | _
Gemne

3. In the meantime it appears that the candidates
filed Ohs Under Section 19 of the A.T. Act before the Bombay

Bench and the said 0_.As were decided by an erder dated 14,2.91
The applicants hava also made reference to decision by this

Bernch of the Tribunal wviz; (i) O.A. Noi 936 of 1987
Srt. Raj Kumari Sharma Vsi thion of India decided on 15.%.91

(1) O.A. No. 318 of 1989 Rajesh Kumar Shivhare and Qs Vsi,

Union of India decided on 30,9.1991%

4, The applicants further case is that after the

said judgments the applicants approached the off ice of the
Respondent nok2 to bestow the same benefits arising out of
the said judguents to the applicants but he was told that

he should alse bring such a direction from the Iribunal. The
applicant further contend that no inquiry had been conducted
in the matter and at anv rate the applicants have not been

allowed to participate in the process of inquiry. Their
further case is that ax %m the entire examination has not been

cancalied and the arp trtament oodarg hees b oo Iooed anl a

e Ya
EXR 25



$2 20 3+

circulsr has alse been issued on the same subject on 5:.1L90i
X, The Respendent ne,2 has filed a written statment in

almest all the O.Asi, Therein the plea’the O.,As being barred by

limitatien as provided i‘ang:f:th 21 of the A.T.Act has been
raised, It his-bn/n stated that as far as the gpp],iclnts are
concerned. the final selectien eof Xhks Calsgory Ns&H 2T ==
finalised during December 1986 and the name of the applicents
de net find place in the final panel issued, as they had »
net secured adequate marks to quahf-y’. The O.As were filed

ir the year 1992, A further ples taken in the counter aff ida-
vit is that the cause of action on the basis of which the O.As
are being filed sannot be said to heve occurred within the

territerial jurisdiction of this Tribmal'. The Empleyment
Notice was issued by the Respondent NoL2, the off ice of which
is at Bomha-. The further plea taken is that the place of
stay of the applicant would net determinegd the jurisdictien

to file the C,A, It has also been pleaded that the orders
issued by the CAT Bombay Bench er Allahabad Bench does not

afford a fresh cause of action and the O.,As are barred by

time. It has been pleaded by the respondent no.2 that the,
said circular has no connection with the present pétition:

It was meant for fixation of senlority of selected candidates
&G since the petitioner *as not qualified for final sclection
he has no claim for appointment. No rejoinder aff idavit

appears to have been filed in any of the O.As,

6. we have heard the learned counsel for the
perties, :
ci e
Ve We may first maime the pre’iminsry cbjections with
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of want of territoris) jurisdictioni, Admittedly, the
Employment Notice was lssuved by the Railway Recruitment
Board, Bombay and the result was required to be declared by
the Railway Recruitment Board, Bombay, The applicants have
sought the relief of a writ of mandamus to be issued to the
respondents to issue the aprointment order im fawour of ths

applicant within a time bound period in consonance with the

judment of this Tribunal in O.A. NoL 318 of 198G dated

letala
3059.199lb since the respondent nei2 1is th‘&?utsido territo-

risl juslédictien of the Iribunal evidently such a directien
cannot be issued to the respondent no Q. The provisions
of Art, 226?€£Ithe Constitution of India will not goven the
sitsation, The territorial jurisdiction of the Allahabad
Bench of the Tribunal has been laid down,% Sectien 19(1)
of A;T; Act provides that:
®* subject to the other provisions of this

Act, a person aggrieved by any erder

pertaining tc eny metter within the

jurisdiction of the Tribunal may make

an &pplicatien te the Tribunal for the

redressal of his grievance,"
Thus for the purposes of maintginability of the C.A, the
sine quomnon is thel xk« it seek redressal against arnv crder

kaXx pertaining tc any matter within the jurisdiction of this
Tribunal.E@idently since the Railway Recruitment Board

Bombay, rzsponcent nouZ was comgetent to declare the result
(,c‘(z”

and it being keakaﬁsoutside the territorisl jurisdiction of

f.
thfsﬁen!n of iy ‘ribunay the applicants cannot seek
1!I‘:'i::\'a’ "“ 3‘
redresss) of ki® crievarce ot of pot
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Govt. has issued a notification laying down the jurisdictien

of the various Binchcs of the Iribunal, In respect of the-

Allahabad Bench w.e.ft 1L11L,8% the territorial jurisdiction
Was indicated in the notificatien dated 1,9.88 which was

published in the Gazette of India Extreorsdinary dated 1,988
3t Pgu 1 is ® State of U.P.(excluding 12 districts mentioned

under sli, noi4 under the jurisdictien ef the Lucknow Bench
wee ol 1501491 )s The final 1ist has also been shown to hive

bieen published by the respondent no.é at Bembay. Thus we

are satisfied that for want of territorial jurisdiction this
Bench of the Tribunal cannot take cognizance of these O.As.
8, We may now proceed to consider the plea of the

O.A being barred by limitstien which has been raised on behalf
ef the respondent no,2., The selection was made in 1982 and
when certain ciscrepencies was found inquiries were held and
ori completiticr of the inquiry the final selection list was
issuved in Dececber 1986, The Or.As have been filed in 1996,

Clearly the C.As are barred by limitation es provided under
saction 21 of the A.T, Act, The learned counsel for the

applicant submitted that gimilar matters were taken wp for :

consideration by the Bombay Bench of the Iribunal as also by

this Bench ¢f the Tribunal and the decisicn by this Bench of

&

e rirwel in the aforessid As were rendered in September
1991 while the decision by the Bombay Bench of the Tribunal

was rendered on 14+.,2.,91,

G It is fairly well settled that a decision of a

cc.rt or Tribunal does ~-+ afford a fresh cause of action,

ik question of law which came tc be ieciced cenld vory well
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the decision by the “ribunal &m ether case dwwvaffordu a

fresh cause of actiont, The case law on the questien has been

considered by the Madras Bench ef the Tribunal in a case

reperted in 1994(28) ATC 810 AJ.P.E.U Class III Vsh Unjon of
India and Ors, We are in _rupectful agreement with the view
taken in the said scisiom. We, therefore hold that ths O.As

are barred by limitationt

10. Wwe way now proceed to analyse certain decisiens

gited at the bar. The Bombay Bench of the Tribunal vide its

judgment dated 14,2,92 had observed that most of the applicants!a'

were not declared selected because they have obtained less
than 150 marks The Bench in its decisien rendered on 14,2.91
maxRs creye

wes held that the cuty of f dwbe arbitrargdx as it lalid dow

certain qualifying marks in excess of 35% even though
sufficient nugber of persons were not going to join the

services emd even those whe had secured less than 130 marks
had to be appointed to fill the available vacancies which
were advertised./ grtain directions were given to the respo-
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1)
ndentél’co jdentify the actua)l number of vacancies in the ii:llplo---I

yment Notice No, 2/81-82 and the vacancies in each category

have to be further earmarked, This is for category no'25,

(i1) The respondents shall further find out as to how many
candidsies, who appeared in the szid examination,
have been selected finally and given appointments
siex;ii:lother directions were also given which would not be
relevant for our purposes. &xcept to note that in compliance
wlth the directions given in the said order the High Power
Coawrittee guve its revort, Thereafter s contempt petition wes

£4°7¢ an. . o oo et setition Fomher 3eay passas

s
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. A
secured 105 or more marks out of 3CO shall be deemdd to have
been recommended for Category NoW25 and the General Managers

of the respective Railways shall take steps to consider
whether these ippllcants can now be granted appeintmments
in the vacancies which we have indicated , within two menths

frem the date of receipt ef the ordorgw

il. The respondents thereafter filed civil appealglno; ?
1821=31/1994 and the Hon'ble Supreme Court vide its judgment
delivered on 29:9/,1994 set aside the order dated 61,10L93

passed by the Bombay Bench of the Iribunali, It did not find |

any arbitrariness in the cut eff marks which were also adopted
by the High Power Committeef Therecafter certain other
petitions were filed before the Bombay Bench, Thelleading

0.A #s 280/91. The 14 O.As were decided by a commg judgnent
dated 1.2.95 and they were dismissed on the ground of 1limi-
tation as also on merits;,

1z, The learned counsel for the respondents has also
placed for our consideration a decision rendered by the

Jabalpur Bench in O.A. 405/88 decided on 642.95, The JEtpmx
twith e
Bench took the view that,the decisions in appeals by the
Hon'ble Supreme Court through its judgnent dated 29.9.94.
Ine matter hzs come to an end and disrt:issed the Ok holdin: b
the applicantg was not entitled to any relief:,
13, These 0,As have haan to suffer the same fate:, They
are barred by limitatien, not maintainable befere this bench

and even on merits no Case for interference is made out.

w1l the T.hs are tharefore dismissed, Ko orders as toc custs
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